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Ministry of Chemicals and Fertilizers [Noti. No. S.O. 5138(E)] 
Ministry of Chemicals and Fertilizers [Noti. No. S.O. 5139(E)] 
Ministry of Chemicals and Fertilizers [Noti. No. S.O. 5140(E)] 
Ministry of Chemicals and Fertilizers [Noti. No. S.O. 5141(E)] 
Ministry of Chemicals and Fertilizers [Noti. No. S.O. 5142(E)] 
Ministry of Electronics and Information Technology [Noti. No. G.S.R. 844(E)] 
Ministry of Electronics and Information Technology [Noti. No. G.S.R. 845(E)] 
Ministry of Finance [F. No. FX-4/2/2025-PR] 
Ministry of Mines [Notification to revoke the Nickel Quality Control Order, 2023 Noti. No. S.O. 

5166(E)] 
Ministry of Mines [Notification to revoke the Tin Ingot Quality Control Order, 2025 Noti. No. S.O. 

5167(E)] 
Ministry of Mines [Notification to revoke the Refined Nickel Quality Control Order, 2025 Noti. No. 

S.O. 5168(E)] 
Ministry of Mines [Notification to revoke the Refined Zinc Quality Control Order, 2025 Noti. No. 

S.O. 5169(E)] 
Ministry of Mines [Notification to revoke the Primary Lead Quality Control Order, 2025 Noti. No. 

S.O. 5170(E)] 
Ministry of Mines [Notification to revoke the Aluminium and Aluminium Alloys Quality Control 

Order, 2023 Noti. No. S.O. 5173(E)] 
Ministry of Mines [Notification to revoke the Copper Quality Control Order, 2023 Noti. No. S.O. 

5174(E)] 
  
State Rules   [6] 

Reserve Bank of India [F. No. DoR.LIC.No.S5379/16.13.300/2025-26] 
Delhi Shops and Establishments (Amendment) Rules, 2025 
Goa Panchayat and Zilla Panchayat (Election Procedure) (Eight Amendment) Rules, 2024 
Haryana Epidemic Disease (Leprosy) Regulations, 2025 
Maharashtra Zilla Parishads District Services (Amendment) Rules, 2025 
Maharashtra Goods and Services Tax (Fourth Amendment) Rules, 2025 
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To get this list regularly join our:- 
Telegram Channel - https://t.me/scconline 

Follow us:- 
LinkedIn - https://in.linkedin.com/company/scconline 
Instagram - https://www.instagram.com/scctimes_/ 
Twitter - https://twitter.com/scconline_ 
YouTube - https://www.youtube.com/user/thescconline 
Facebook - https://www.facebook.com/scc.online 
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